... Applicant
AND
The State of Telangana

Rep. by its Chiaf Secrstary
& 8 Others

1. It is humbly submitted that Hon'ble Netional Green Tribung), Southem Zone at
Chennal in thelr order Dt 26.02.2020 in O.A.No. 382020 & LA No. 24/2020 have
pleased to constitule & Joint Committee compeising of Distriot Collector, Ranga Reddy
Disirict, @ Senior Offickal from Minlatry of Ervironment Forests and Climate Change
{MoEFACC), Regional Office, Chennai and Senior Officer from Lake Protection
Committee, Hyderabad Metropoliian Development Authority to inspect the area in
question and submit factual repont and action taken reporl if there are any violetiona
found.

2 It is humbly submitted thet in pursuance of the orders passed by the Hon'ble
NGT following afficlals have inspected the area in question located in Puppalgude
Gandipat Mandal Ranga Redidy District on 12.08.2020 21 .00 A M.

1. Sri Krishna Rao, Exscutiva Enginesr, Hyderabad Metropolitan Davelopment
Authorfty and Lake Protsction Cammittes Mamber
2. &n Rajshekar, Tahsildar, Gandipst Mandat (Represantative of Distriot Collector

Ranga Reddy District)

3. It is humbly submitted that S M.T. Karuppiah, Senior Cfficial from Ministry of
Enviranmen of Foreat & Climate Chahge (MOEF&CC) Regional Office, Chennai could
not attend the joint inspection personally due to COVID-18. However he war involved in
preparation of report trouph teleconfarence and his views and mputs heve been taken
for submission of joint nspaction report.



4. Futher it s humbly submittad thet following officiale from Hylerabad
Meiropoktan Development Authority, Talangana State Industiial Infrastructure
Corporation Limbad (aince the above area comes under the jurledktion of TSIIC) and
offica of District Collector, Ranga Reddy District were also present dwing the joint

Inapection.

1. Sr S.Balakrishna - Direcior Planning-l, Hyderabad Metropciitan Davelopmeant
Authority (HMDA),

2. Sri C.Vinod Kumar, Zonal Manager Talangana State Industrial Infrastructure
Corporation Limited (TSIIC).

3. Sr Ganesh Surveyor, Gandipet Mandal

4. Sn Kiran Vilage Ravenue Officar, Puppaiguda Viliage

§.  itis humbly submitted that during the joit Inspection, Officials of O/o District
Collector, Range Reddy District have fumished the vilage map of Puppalguda vikage
and revenue sketch of the area in question and as par said maps, Mamasan! Kunta is
localed In Sy.No. 288 of Puppaiguda village and nof in Sy.No. 288 of Puppalguda
vilage and the Respordent No. 9 ie Mis. Phoenix Spaces Pwvt Ltd is making
conatruction in Sy.Np. 288/P which is adjacent 10 Sy.No. 288

6. It ls humbly submittad that during the joint inapection, Officials of Hyderabad
betropoktan Development Authority have fumished the Master Plan of the above area
and as per Master Plan tha Mamasani Kunta Is located In Sy.No. 288 (part) which is
adjacent to Sy.No. 288 (i.e, property of 9" respondant ) . Further it is ohserved thet
Sy.No. 288 which (s ahown as kunia in the vikage map and master plan s presantly
vacant and there |3 no water in it and the Hth respondent property & abulting to this
survey number and Sth respondant is not making any construction In Sy.Ne. 288 which
{s shown as watar body in village map and HMOA Master Plan.

7. Further it I8 humbly submifted that dudng tha joint ingpeciion it ke further
observed ihat there ia a culvert adjacent to the proparty being developed by Sth
respordent in Sy.No. 286 of Puppalguda village and as per the directions given by
TSIIC, the 8" Raspondant has carried out works for restocation of culverl and taid down
iha pipelines and constructed (10) precast catch baain chamber for free flow of water
from culverl to nearby Nale known as Bukapur Nala,
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